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9292. SHRI SHANKERSa\~H VA.GHEL~: Will the
Minister of COAL be pleased to state:

(a) whslhf'f lignite was cluobed with F&G grade of
coal as far as royal!y rates dr~ concemed diJiing 1990,91;

(b) wnothsr it INS" s·9tl<lrntad from F&G grade "f coal
whiie revising the fala oi royalty on coal recently;

(c) whether ill.;l Gcvsmment of Gujarat has
represented for its claim of higher rates of royalty; and

(d) if so, the reaction of the Union Government in this
regard?

THE MINISTER OF STATE OF THE MINISTRY OF
LABOUR AND HOLDING ADDITIONAL CHARGE OF THE
MINISTER OF STATE OF THE MINISTRY OF COAL
(SHRI P.A. SANGMA); (a) to (d) Royalty on lignite was
fixed for the first time in July, 1990 at Rs. 2.50 per tonne.
Lignite has been categoriSed as a Grade 'V' coal along
with 'F' & 'G' grade non·coking coal.

Rates of royalty on coal was earlier revised in August,
1991. The rate of royalty on lignite was, however, not
revised at that time as its revision was not due. The rate of
royally on lignite continues to be at Rs. 2.50 per tonne
though the rates of royalty on coal have been further
revised recently.

In the recent past, a proposal has been received from
the Government of Gujarat for revision of royalty rates on
lignite and also for allowing higher royalty on lignite
produced in Gujarat. The views of the Government of
Gujarat will be considered at the time of deciding revision
of royalty rates on lignite.

Allotment of match wax

1293. SHRI JANGBIR SINGH: Will the Minister of
PETROLEUM AND NATURAL GAS be pleased to state;

{,RI ~l9!.s~lef ille request Q'i Government 01 Haryana for
c:llotmarlt of f'Fdch wax has C'J,3fl pending \fIlth ir.e Union
Government since long;

(b) if &0, the main hurdles in clearing the request; and

(c) the time by which d9mand of Haryana is likely to
be cleared?

THE MINISTER OF STATE OF THE MiNISTRY OF
PETROLEUM AND W-TURAL GAS (CAPT. SATISH
KUMAR SHARMA): (a) to, (c) The Directorate of Industries,
Haryana has requested for allotment of about 700 MTs per
month of paraffin wax type-Ill (Match Wax) on reguiar
basis. The allocation of all the toree types of paraffin wax
to various StateslU.T.s is made keeping in view the
product availability. To make the product easily ~\lai!able,
the import of paraffin wax has been decanalised w.e.t
'1.4.1992,

1294. SHRI lOI".ANATH CHOUDHURY; Will the
Minister of WATER RESOURCES be pleased to state:

(a) the names of the major and medium irrigation
projects of Orissa lagging behind tlleir original schedule;

(b) the cost escalation as a result thereof;

(c) the reasons theretor;

(d) whether the Government of Orissa has sent any
proposal to the Union Government seeking financial
assistance tor the completion of these projects during the
Eighth Five Year Plan; and

(e) if so, the steps taken by the Union Government in
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT AND MINISTER OF STATE IN
THE MINISTRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) to (e) A Statement giving details of Major
& Medium Irrigation Projects of Orissa lagging behind their
original schedule is enclosed.
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St.t••••I!tM
Details of Major & Medium Irrigation Projects of Oriss8 laggning behind their original schedule and reasons of cosr

escal~,tiOfl t~r~

SI. Name of Project Target G<'lalG for 't:.t"rnpietion Estimated Cost'
No. .••-.---- .,.~.-.,•..---=",.- -.---.

Year of Start
Or!!~i~~ ReYiMd Original A$visad

2 3 4 5 6

MAJOR
1. Upper Indravatl Irrigation-1978 1981.-M 1996-97 42.14 422.15
2. Upper KoIab Irrigation-197S 61!9a2 711_ 24.04 204.78
3. Rengali Irrigatio~ 1978 199H~2 • Z)3.64 1392.53
4. Potteru Irrigatio~ 1976 611982 611996 14.81 102.3S

MEDIUM
1. Upper Jonk-1979-80 198&-81 1Q86.97 12.78 82.13
2. Badanalla-1982 D9Bl VIII Plan 13.86 92.00
3. Hariharjore-1980 t96~ -oo- 7,.18 SUB
4. Harbhangt-1979 1ge.¥ -oo- 9.01 96.00
5. Baghua Stage 11-1983 1981 -do- 6.23 39.~.__ ._--

NOTE: (1)' depends upon availablity of tunda.
(2) The reasons tor cost escalation .,e:-

(i) Rise in prices during construction.
(ii) Non-availability of adequate funds and probIema in .cqllleitiOn of lend bolh Driva.. & f'omalad.
(ui) Change in scope and deaign of project during implementation.

(3) No proposal has been received from the Government of Or~ at the C90tre MekIng financjaI utIstance tor ~It'HctI of
these projects during the Vlllth Five Ve., Ptan.

(Translation]

Plight of tribal women

1295. SHRI ANKUSHRAO RAOSAHEB TOPE: Will
the Minister of HOME AFFAIRS be pleased to state:

(a) whether the National Human Rights CoIM1IssIon
has expressed concem over the pUght 0' tribal women in
the country;

(b) If so, the details thereof;

(c) whether NHRC hat IUbmitted • report in this
regard to the Union Government;

(d) if so, the details thereof; and

(e)the follow-up action taken by the Union
Govemment thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI RAJESH PILOT): (a) No Sir.

(b) Does not arise.

(c) No, Sir.

(d) and ee) 00 not ari •••

8-234 LSS/H

129ft SHRI DATTA MEGHE:
DR. SAKSHIJI:

Will the Minister or HOME AFFAIRS be pleased io
state:

(I) the Centrelllllstance soogh\ by ~.eh Sts;e
Gov.-nment during the current year· for combating
terroritm; and

(b) the UIistance provided by the Union Government
10 fat?

THE .MINlSTER OF STATE IN THE MINISmV OF
HOME AFFAIRS (SHRI RAJESH PILOT): Ca) In order to
combat terrorism, the following State Govemments have
sought Special Central Assistance during the current
year:-

Name of the State Assistance sought

2

1. Hlmachal Pradesh
2. ArunachaI Pradesh
3. Andhra Pradesh
4. Gujarat
5. Goa
6. Nagaland
7. Manipur

As. 3.50 crore8
As. 5.00 crores
RI. 203.20 crores
As. 3.00 crores
As. 22.75 crores
As. 10.25 crore8
As. 16.30 crores




